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consultation between Government 
and the Commission. with the result 
that today we have tet up an institu­
tion which, on the one hand, is a 
guardian of the autonomy of Univer­
sities and, on the other, is implement­
ing the national policies and pro* 
grammes of the State.

I do not like to take more time of 
the House. I am grateful to the 
hon. Members who have participated 
in this debate.

Mr. Deputy-Speaker; The question
te: . -<14*

“That this House takes note of 
the Report of the University 
Grants Commission for the period 
April, 1057—March, 1958 laid on 
the Table of the House on the 
17th February, 1959” .

The motion was adopted.

15*22 hrs.

DEMANDS FOR SUPPLEMENTARY 
GRANTS—RAILWAYS

Mr. Deputy-Speaker: The House 
will now proceed with discussion and 
voting on Supplementary Demands 
for Grants in respect of Railways for
1959-60.

Motion moved:
Demand No. 2— Mxsczuanxous Ex- 

pxnditurc

"That a supplementary sum not 
exceeding Rs. 8,00,000 be granted 
to the President to defray the 
charges which will come in course 
of payment during the year end­
ing the 81st day of March, 1960, 
in respect of ‘Miscellaneous Ex­
penditure’."

Demand No 15—Construction or 
Nkw Liras

Mr. Speaker: Motion moved:
"That a supplementary sum not 

exceeding Rs. 18,00,000 be granted 
to the President to defray the 
(barges which will come in course

of payment during the year end­
ing the- 21st day of March, 1980, 
ui respect of ‘Construction of 
New Lines’ .*'

There are also several cut motions 
tabled. Cut motion No, 1 is out of 
order. We cannot bring in new 
things to the new services for which 
money is being asked for, not a new 
line in Orissa. Cut motions Nos. 2 
and 4 are in order. No. 8 is out of 
order; so are Nos. 5, 6 and 7. as also 
No. 10.

So the numbers of the cut motions 
permitted to be moved are: 2, 4, 8, 
8, 11 and 12.

Need for a bigger provision for sur­
vey of the proposed nets Diva-Panvel- 

Uran Section

Shri Naushlr Bbarucha (East 
Khandesh): I beg to move:

“That the demand for a sup­
plementary grant of a sum not 
exceeding Rs. 3,00,000 in respect 
of ‘Miscellaneous Expenditure’ 
be reduced by Rs. 100.”

Need to expedite construction of the 
new Diva-Dasgaon railway line

Shri Naushlr Bharucha: I beg to
move:

“That the demand for a sup­
plementary grant o! a sum not 
exceeding Rs. 18.00,000 in respect 
of ‘Construction of New Lines’ 
be reduced by Rs. 100.*’

Non-inclusion of survey work re­
garding the construction of a Railway 

thva-Panvel Vran-Dasgaon line

Shri Assar (Ratnagiri): I beg 10
move:

‘That the demand for a sup­
plementary grant of a sum not 
exceeding Rs. 3,00,000 in respect 
of 'Miscellaneous Expenditure' 
be reduced by Rs. 100."



FaUitre to make adequate provision 
to expedite surrey work of Diva. 

Pm vel-U rm  line

Shri Anar: I beg to move:

T hat the demand for a sup­
plementary grant of a sum not 
exceeding Rs. 8,00,000 in respect 
of ‘Miscellaneous Expenditure1 
be reduced by Rs. 100.”

Vted to take up construction of Uran- 
Dasgaon line simultaneously with Diva- 
Panvel Uran section on Diva-Datgaon 

line
Shri Assar: I beg to move?

"That the demand for a sup­
plementary grant of a sum >not 
exceeding Rs. 18,00,000 in respect 
of ‘Construction of New Lines’ 
be reduced by Rs. 100.”

Non-allotment for construction of 
Uran to Datgaon section on Diva- 

Panvel-Uran-Daagaon line
Shri Assar: I beg to move:

I jq65 Demands for VAISAKHA 16,

“That the demand for a sup­
plementary grant of a sum not 
exceeding Rs. 18,00,000 in respect 
of ‘Construction of New Lines’ 
be reduced by Rs. lOftf

Mr. Speaker: These cut motions
ire now before the House.

Shri Nanshir Bharucha: I desire to 
be extremely brief, I will not take 
more than five minutes.

I may assure the hon. Minister of 
Railways at the start not to get startl­
ed at my cut motions because I pro­
pose to withdraw them. In fact, I 
am very glad that the hon. Minister 
has taken up the question of con­
struction of the Diva-Dasgaon rail­
way. But my disappointment comes 
from the fact that he is asking by 
way of supplementary demand only 
Rs. 1*50 lakhs to be spent in the 
whole of the year 1069-60. This in­
dicates rather a very slow rate of 
progress. After all, what can be 
done with Rs. l -50 lakhs? 1 therefore

1881 (SAJCA) Supplementary 15066 
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desire to know from him how far 
this matter has actually progressed. 
Has the preliminary survey been 
completed or not? There must have 
been a tentative preliminary survey 
which must have been completed be* 
fore the detailed survey is under­
taken. I presume that the amount 
of Rj. 1'60 lakhs is not for the de­
tailed survey because Rs. 1*50 »«irh« 
for the detailed survey for one year 
is too little; which means that pro. 
bably the work of detailed survey 
will linger on.

Secondly, I should like to know 
whether preliminary estimates have 
already been made. If not, when are 
the/ going to be taken in hand.

Thirdly, if we turn to page 4, we 
find:

“The construction of B.G. line 
from DivaiPanvel-Uran, 30 miles 
in length is estimated to cost 
R& 3-6 crores.”

The Minister of Railways (Shri 
Jagjlvan Ram): I will draw the hon. 
Member’s attention to the other De­
mand, No. 15.

Sbri Naushir Bharucha: 1 take it
that both the Demands are before the 
House.

Shri Jagjivan Bam: Yes.
Sbri Naushir Bharucha: The esti­

mate of Rs. 3*6 crores seems to me 
rather on the high side. There may 
be valid reasons for it such as there 
being too many culverts and bridges 
along that particular track. But I 
should like to know what is the cause 
of this estimate rather on the high 
side.

I should like to know what Is the 
present-estimate of the hon. Minister 
first with regard to the cost o f , the 
entire section Diva-Dasgaon and 
whether any preliminary estimate has 
been made. Secondly, when is the 
entire project proposed to be com­
pleted? T #M| f* " " f r  * 
etretch requires Rs. crows, then
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[Shri Naushir Bbarueha] 
taking now for only Rs. 10 lakhs to 
be spent has hardly any meaning. At 
this rate, God alone knows whenever 
the 30-mile stretch will be complete 
ed I would, therefore, appeal to the 
hon Minister to consider this matter 
and if 'necessary, come again with 
another supplementary demand. I can 
assure I grant it. ,

Shri Panlgrahi (Puri) I welcome 
the step that the hon Minister has 
taken m coming forward with a Sup­
plementary Demand for the construc­
tion of these three new lines The 
first line is for the economic growth 
of that area, the second is for deve­
lopment of the fertile belt irrigated 
by the Ganga Canal in Rajasthan, 
the third is for development of an­
other neglected part of our country, 
Tripura, which has demanded im­
provement

fln.ii,. congratulating the hon Mi- 
nister onaakuig fo? these .grant;, I 
would UKe to bring to his notice that 
when efforts are being made to deve­
lop all those backward regions, my 
State. Orissa, which is really back­
ward is not being given attention 
Efforts to construct railway lines in 
Onssa are not being made

Mr. Deputy Speaker Would he 
like to refuse these Demands?

Shri Panlgrahi. No I would sup­
port them, and because efforts are 
not being made to have railway lines 
in Orissa, I would ask for more That 
was why I said that I wanted more 
lines to be laid

Under Demand No 15, there is also 
provision for new lines and restora­
tion of dismantled lines In Onssa 
there are two lines one is from 
Palasar to Parlakhemedi and the 
other is from Rupsa to Banganpose 
For the last 80 years, these two lines 
are there But no replacements or 
improvements have taken place You 
know that the hon Minister said at 
the time of the discussion of the Rail­
way Budget they bad sanctimed

construction o f a new railway line 
the Dandakaranya area and the 

Government of India were going to 
invest more than Rs 100 crores of 
rupee* for developing that area and 
going to settle nearly 30,000 refugee 
families there But the urgent need 
of this area u  development of its 
communications and railway lines.

I would urge upon the hon Minis­
ter that it is no use only sanctioning
a line Survey work was completed 
and some Rs 10 lakhs were spent 
But no work has started yet, although 
the area is being cleared and more 
than 30,000 families will settle there, 
the communications are not develop­
ed I request the hon Minister to 
expedite the construction of the line 
in the Dandakaranya area

One more point and I shall finish 
The second point is this It is with 
regard to the new railway line con­
necting the mining areas m Sukinda 
m Orissa to the port of Paradip The 
hon Minister of Railways has been 
always helpful «o far as the provision 
of transport facilities for the export 
of iron ore from this area is con­
cerned But you will be surprised to 
know that at present iron ore u  being 
carried from this mining area to the 
rauliead at Jaipur Road by trucks 
and then from there it is being car­
ried by railway to another place and 
from that place again it goes to the 
port of Paradip It has been calcu­
lated that if a railway line is laid out 
connecting the port of Paradip with 
the Sukinda mining area, the trans­
port cost of iron ore comes down to 
about Rs 7 or Rs 8 per ton

This morning, in answer to a ques­
tion, the hon Minister of Commerce 
and Industry said that the Japanese 
Steel Mission are negotiating for the 
export of four million tons of iron ore 
even from 1960 onwards I know 
they are also proposing to take at 
least half of this iron ore from Onssa, 
from the Sukinda mining area I 
rould urge upon the hon Minister 
Mt they must include the survey of 
(us line from oouweting tbs
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Zfirt at Pandip It will be very 
much helpful by way at earning 
foreign exchange.

^  w w t • gqnam injtapr, w  
tn #  *f>fr aft # q r  jftrarar »rtar
t a t  »mpT f*iT  ̂ *t*fln «ft «ft at

3*wt fa^ v * r m  fiwr *n i

T*fT*mfT •((tW WT V̂ JI V(s
* »m «rrrcr  i

«ft «m rr x t  m*T T tft 
*r t t  i  v m t  fcr% <rcnr $ f a  t o r

*fllT » T  f a  %  fW P F T
% far* forrcra *rw snmft amWt,
ar? *rcr ^  $ * f a *  jt? ?ft firrr 
« r ^  rftr 77tt $■ *?mft *Ttft 
|  1 ?rt Vta’F’ T t t  farcra ^  j t

t  I J|f ?ft fW*T fa ?  *TW t  
*prcft {  1 ^ ttv t * t  v h t v n  %  f a * m  
Snjt$*n*»f 1 q ^ sr  % at ar«arf
f t  anfft $ * f t r  l?F ^Sft * & R  ift
* * %  f  1 -n »r % f^ ta T  *f lr  
5T1M a n t ^  ^  i ?ft s n * *  A  
«Fta**r wrr eft «Ftf f w w  ^  *ra T  
1 1 «p tt *r m it  t t  f a * m  ^ p r t 
% ?ft v m t  s w  » t k  a v  Jrttfrc v t  
#  3THT | tiTt JT^Rtf % % W
^  % farT cnp q m  no 5^rr Ftnrr 
$ I V *K  ft^RHST JTR’ etTVT T t  ^HM I ^
at fspj g r v  r n n v t  *? r r t  sjttct
t* *  «nronr »t f  i anr #■
*fc ?w « t  % fa q  aft « r  ?rw f t  T W  
v f t  % i f t  ^fT?nr 1 Sift 

m m  stn^n $ fa  v t^ m  
f r o m  «<fr w i ^ n  * t  *«nrc #  ^  y ?
W  W &  * t WET »!t* 3* ««fW  % 3TFIT

9*r*r W  TRT vt 
i ^ A S q R  j « t  « n  1 3 « v t  w p t  %

toptt *ftr ?t jjp ̂ ?itt fainr «wt
<rr f a  f?rfraw s r r ^  snrnfr an^'ft i 
w  ^tpt v t w  M  v m
^PTT^rfiftT 1 S K t ^ ^ s i m
It srfVTT | fa wr JTitw vt fiwrnrnr «rnr 
m  #  sriHT an^ qh:?u%  fa^ ^  *n*r 
^®aror^»TvrsnPTfaJiT3n# i

Shri T. B. Vlttal Bae (Khamnun):
Mr Deputy-Speaker, Sir, I support 
these demands because every mile 
of railway line added will be moat 
welcome, as in our country the ratio 
of railway line to the population or 
to the area is very low What I And 
from the demands that have been 
submitted is, there is a provision of 
Rs 1 5 lakhs for survey I do not 
know why a fresh survey is being 
conducted for this Diva-Panvel.Uran 
rail link I remember very well that 
there was a survey already conduct­
ed for Diva-Dasgaon railway line 
This is only a part of that railway 
line. I do not know why there is a 
provision of Rs 15  lakhs for this 
survey

Coming to the cost of the railway 
line, it is estimated that it is going 
to cost about Rs 3 6 crores This is 
a line which is just 30 mile* long. So, 
that would mean that for every mile 
it will cost about Rs 12 lakhs May­
be it is a hard terrain What I am 
not able to understand is the dispari­
ty between these three lines in the 
matter of the cost of construction 
For instance, The Diva-Uran-Panvel 
railway line will cost about Rs 12 
lakhs per mile The Hindumalkot- 
Sn Ganganagar line will coat about 
Rs 3} lakh') per mile There of 
course there is a note that Rajasthan 
Panchayat Samiti or Sangh is going 
to give some Shramdan labour But 
is it going to be to such an extent 
that the rate would work out to 
Rs 3{ lakhs? It is stated that it will 
cost about Rs 80 lakhs But it la 
for a length of 17 82 miles, that is, 
18 miles That would cost Rs 3| 
lakhs per mile So, I would like tc 
know bow thi* was computed



f
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Recently, we have seen how esti­

mates are inflated and how over­
payments are being made and how 
senior officers of same railways have 
been suspended. Therefore, I would 
like to know it and I should like to 
Have a proper explanation which 
should have been given while giving 
these three railway lues as to why 
the cost for one railway is Rs. 12 
lakhs per mile and the cost in an­
other railway is Rs. Si lakhs per 
mile. Is he going to expect the labour 
Irma Shramdan from the Rajasthan 
Panchayat Sangh to the extent of 
nearly Rs. 1*5 crores? This has to be 
explained.

Then, the Patharkandi-Dharma. 
nagar line m the North East Frontier 
Railway is 21 miles in length. It 
costs about Rs. 2 crores. There again, 
it works out to Rs. 10 lakhs per mile. 
After all, this line is laid on a plain 
area. I am not therefore able to 
understand why we should spend so 
much on it.

However, the amount that has 
been provided for the construction of 
all these railways is very low. For 
the Diva-Uran-Panvel railway only 
Rs. 10 lakhs have been provided. For 
the Hindumalkot-Sri Ganganagar line, 
it is only Rs. 2 lakhs. For the con­
traction of the Patharkandi-Dharma- 
nagar line in the North East Frontier 
Railway only Rs. 0 lakhs have been 
provided. At this rate, you will have 
flnly the satisfaction of these railway 
lines being taken up, but the execu­
tion and the completion of these lines 
will take a pretty long time.

We have seen what has happened. 
For the simple Hingoli-Khandwa 
line, we have s°en how long it has 
taken. It is a railway line of 186 
miles in length. Still, I do not know 
when it will be completed. It is stat­
ed that it will be completed sometime 
in 1960. For a rail link of 186 miles 
it has already taken more than five 
years. Is this the rate at which we 

fibre going to construct our railway

% yrfl Demands for MAY. 6,

fnes? It will be a bad day for us 
f  the same tiling is being repeated. 
Tor these railway lines, as soon aa 
hey are taken up, they should be in 
1 position to complete them as quickly 
is possible

One point more and I have done, 
rhe Railway Minister in the course of 
iis reply to the general discussion on 
he railway budget said that the 
a king up of certain railway lines 
vas under active consideration. I am 
(lad he has come out with supple- 
nentary demands tor three railway 
ines. He said that some other rail- 
ray line was under active considera- 
;ion of the Ministry and about which 
xe said he would be announcing the 
Government’s decision by the end of 
this session. That railway line has 
tot been included.

Shri JagJIvan Bam: What is that
ine?

Shri T. B. Vlttal Rao: I mention the 
Hasan-Mangalore railway line. This 
s a link for which a survey has been 
;oing on for a pretty long time. We 
:xpected that at least by the end 
of this session the Minister would 
announce the decision about it. I 
lope that he will say something about 
:hat railway line.

•ft tm  fw r
fr€ r  pftar, ^  % tfWqtftaT 
% fsrq 5ft srr
ffn&r tar |, *  arrf* 
fc fo crg ii 3m  y tfr finnwir 
sit | s r f  snrrf
srrtfjft, tig ^ f t  tit t o  (  1 w  
firaftr# ftnfc f r o  $
£ f t  *tfta?-4jfinrRT *jfr 
fc it  *mFT | 1 fa ff «

Fsr tsr# *rrre % t o #  % faq  t o  * tr  
f r o  t o  *r 1 < st fa  « rr  t o 3  f ,  

«fon?r m n v ft  | m  ftnj
^  ^  r e d  t  f c  w o rr t

1959 Supplementary Grants ■ 1507a
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« m f «nt, w fr  tit  tnrwi*^ 
wrwr *ftr *iWf w?t w fP

S ujtftnw i t  «rtr «frm *  ’or̂ ffnrsflr ]
ifasn^TTWTwrfr 1

* r  «sw *h* v* i t r  ̂ rr fa  fsr fcrwfW 
3  j<t *tftr*r ^t srpr x$  *tt*t v t 
^•(i  ̂W  VTV ^  ̂ TVTT ^  ^  I

jn ,ft (r fA t  4  ^  v v it  insert j  
fa  tfanw sf Ttijnwi’ftro tit fire- 
4<w* ^sri w ^ r $ 1 *ft$m t o  3*m  
f f « n  f*T *wt £ 1 »rtV tit 
ttft »rft*T t  fa  n tit fi£% v t tft tfrttr 

w  |vnr *f f^raT a m  1 *nj *n v r
siar % *iHf *nr topfear tit *rf t i t »
**W t IJTT *t 73fW fip ft f f f l w
tjfrm, '•ft %  t^> 4 w i  vttvt $, 
«W f tit % fin? 4%N#Rr 

1 A t f i r ^ n f a w ^  
5mR % TPT v t  «ft 5W  ^  fiw r 5TI  ̂ I

4 t tjo « e  f a  («fkw) : fir£t 
fafawc ht$* »ft|HT *TtT ifftr 3 ^  
*^ T « r r f a  * t P r t ' t p p t t  1

•ft anraftw* t m  : « jn  * M *  
$ , ^  <ft «rrr ^  1

• f t  t m  f w r  : P r e p ft  « rs r  a w

w r  ift  * y r  arft f a n  «rr f*p urarfr 
O ^ n  % '^ppr w*n%
■A wpr TFTcT I  I fiw rft %ftK Ttfmf 
«famr %  f i p ^ f t f a r  t ^ t^ t  % m f r  
q n #  «rtr t o j t  ai*? f  1 # ^  ,«n^nr 
j  P r  freprft w r i t  «n[# f H  ^ 1% m r r  
% * u %  * t  ?£«mr sft f t  * m  «rr «ftr 
^ q w T v r r t  f a  w s n f r i f t  
f t  m t  «tTi A  « H H fli «it Pit

ITTfrft % WTT W  % *T^ W  JTTFT
«fftm*fk«irtf % vwr « t  5m ^ fiwT 
armr, &fa*r »j# f t  traaffer ^  m  

«»fjt | f t  * r  «tok u>ft t o  
«rpr ^  fw r *nrr 1 w  ^
ftaft !̂HT ^  T̂ pTT TT̂ TT g ftf Tt^TO 
«ftt f W f t  wnr f t »  %r ftr* eflsgr
jftw w  sram  I, w  fv  y ff<«ri ^r
v t f  arm ^rt, ?ft fl^tt?T W ’fta w  
t o t  m  q * m  |  1 P w w
?rm  *ttt vt f? ^ T ? r  % M t  f ^ r  ^ 
?n{t f*r%»ft 1

•ftjnn ftw rm  : 1

*̂rr ftp w  ^  *nvr tit irw; «ft jrr 
«n*r Pwr ^  1

5iw?f % ffnr 4  j?t fnrhrv ^t 
mf«r itwt wroi |
H T^ fh r * N t  3ft 5PR. ^  ?TT^ ?»t 
wtr F f *ini1  vt ^  ^
VW Vt fW  K #f«t I

H l f t R  ?  A  ^ !R T  ^
f f  ^1  t o  sft *if ^  H ui w*rrf
UllÛ ft, ^  ^V^VT K«« ^
jW t « k  mrftvr w  T^tf 

Ppit ^jm r 1 fepFT ^ ^*ft vtt 
wnpf 5 ^  |, aft fv  «lliT»T ^  ?  

^  am, ftnrrt w  % »j*» <ftftif^r 
sftsmr* ^  % ftw; w f r
«P([r ^ f t  «ftt ^ w ft % firort 
arwft 1 f?r PW »T| aprft §  Pp r r  dWf 
nnpff tit ? ro , aft Pf t in  % 
jrr  «n*r Ppit 1

Bhrl Aeliar: Mr. Deputy-Spe«ker,
Sir, I welcome the Supplementary 
nemand*. especially the demand with 

gard to the Diva-Panvel-Uran line
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If we look at the general railway 
map of India, we have got railway! 
practically all over India from Cal­
cutta to near about Rameswaram, 
from Calcutta to Jullundur, to the 
end of Punjab and so on. We have 
also got lines up to Bombay and since 
a year or two ago, also a line from 
Cochin to the southern end of India. 
Die only area left out,—I would say 
very partially—is the area which is 
called Konkan—from Mangalore to 
Bombay. In the whole railway map 
of India, this is the only area—I will 

•not say ‘neglected*—but somehow it is 
one which has not caught the eye of 
our bon. Railway Minister.

I am really very thankful that at 
least a beginning is made. It is only 
30 miles. Hie coast-line from Bom­
bay to Mangalore is about 400 miles 
But let me hope that this is tne 
beginning. I am very thankful to 
Shri Bharucha for saying that the 
demand is too small and it should be 
much more. The pace also must be 
Quicker. All the same, I am extre­
mely thankful that a beginning is 
made and at least 30 miles of railway 
line are being talten up. I And the 
Railway Minister also has recognised 
the fact that this is a very backward 
area. It is said here:

"The construction of a B.G. 
line.........

Mr. Depaty-Speaker: Why read it
to the Minister? He has himself said 
it; why remind him of that again?

8hri Achar: He has recognised this 
is *a backward area. He says :

“The construction of a B.G. line 
from Diva-Panvel-Uran 30 miles 
in length and estimated to cost 
Rs. 3*6 crores will help the eco­
nomic growth of this part of the 
underdeveloped Konkan region. .

So, the words “this part of under­
developed Konkan region" show that

he realises the whole of Konkan area 
is underdeveloped and that a m  has 
not been attended to.

As I said, at least a beginning is 
made and I am thankful to the Rail, 
way Minister. At the same time, may 
I also appeal that the pace may be 
a little faster and not at the rate of 
Rs. 1-50 lakhs? Of course, we were 
told in the reply to the general de­
bate that the line will be taken up 
in the next Plan. Only a beginning 
has been made and for that purpose, 
this small amount has been provided.

I have one more appeal to make. 
Bombay is the northern-most point 
in the Konkan area. From north, he 
has begun to proceed towards the 
south by about 30 miles. May I also 
request him that he may also begin 
from the south and proceed to the 
north. May I suggest a line at least 
from Mangalore to Udipi can be 
taken up, so that the line may pro. 
ceed from the south and from the 
north? I hope without much delay 
this much-needed railway line also 
will be taken up and completed and 
this area will not be treated partially. 
As I pointed out, all over India, we 
have got railway lines. Why should 
not this area also have a railway line 
for 400 miles? I would request the 
hon. Railway Minister to take up this 
matter

Then, in his reply to the general 
debate, the hon. Minister said that 
the line between Mangalore and 
Hasan also is being seriously con­
sidered. I should say I am dis­
appointed a little to find that there 
is no demand made for that purpose 
also. The survey is over and there 
is the report Everywhere from 
Deccan you have got connection to 
the coastline, except this place. Take 
the east coast; from Deccan see how 
many places are connected. Only in 
the west coast, from the table-land of 
Deccan, between the Western Ghats 
and the Eastern Ghats, only in this 
Konkan area, there is no connecting 
link except to Goa. Unfortunately,



that is not in our hands. So, we find 
there is no connecting link between 
Deccan and the coast. We have icon 
are there. Otherwise, even Manga- 
lore-Hasan railway line, which ws» 
surveyed long ago, would not have 
been agreed to. Now, I hope Govern­
ment will consider that aspect o f the 
question. I expected an announce­
ment by this time. Now I hope that 
the Railway Minister will make an 
announcement to day that the Hasan- 
Mangalore line will immediately be 
taken up, if not now.

aft ww ( w m )  ■
o ttw h t *»gt«pr, f t  a r o
&  sft wnftw *tft *ri# tar ^»t *rf 
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Shri C. M. KedurU (Mandvi—Re­

served—Sch. Tribe*): 1 would like
to draw the attention of the Railway 
Minister to the fact that already there 
has been a survey regarding1 the 
Tarapur-Cambay line; but due to cer­
tain difficulties that proposal has 
been dropped. Now Cambay has got 
its importance, because of oil. So, 1 
would request the Minister to take 
up that line, especially when the 
whole line has already been surveyed 
by the Railway Board. On looking at 
the present supplementary grants, I 
And that the demands are too small. 
So, I would request the Railway Min­
ister to increase the demand, because 
the importance of the railway line 
has already increased.

Secondly, 1 would request the hon 
Railway Minister to convert the 
Waghai-BUlimora line, which is a 
narrow-gauge line, into broad-gauge. 
That line has assumed Importance
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because of the export of timber from 
Dang to Saurashtra and other places. 
Now because it is a narrow gauge, so 
shifting has to be done at BUttmora 
and so much damage and delay ia 
being done and the business of timber 
is suffering. So, I would request the 
hon. Railway Minister to include that 
also in the present programme.

Shri Tangamanl (Madurai): Mr.
Deputy-Speaker, normally I would 
not have supported the supplementary 
demands immediately after the intro­
duction of the budget a few weeks 
ago.

Mr. Deputy-Speaker: That is the 
attitude of the hon. Member?

Shri Tangamanl: Yes Sir.
Mr. Deputy-Speaker: All right.

Then I have no objection.
Shri Tangamanl: This has been *

commented upon by the Public 
Accounts Cdhnmittee also, and the 
Public Accounts Committee has stated 
that suitable steps must be taken fbr 
improving the financial control by 
the Railway Ministry. They have al­
so expressed surprise at the fact that 
the Ministry is not in a position to 
assess the requirements accurately. 
They had also commented how the 
Ministry come with Supplementary 
Grants even though they had not 
spent the original appropriation. I 
am mentioning this so that this aspect 
of it may not be ignored.

But, m this particular case, they 
have given reasons why these sup­
plementary grants had to be given— 
the decision re: these new lines was 
taken after the introduction of the 
budget for 1959-60. Having taken the 
decision, I am in full agreement with 
some of the hon. Members that they 
need not be so sparse . .

Mr. Deputy-Speaker: Shy in their 
demands.

Shri Tangamanl: Yes, shy in their
demands. Because, so far as Tripura 
is concerned, no particulars are xnen- 
tymed It is good that Tripura is 
going to be connected by a railway

1888 ^Supplementary Grants 15680
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Knir But only Rs. 8 lakhs has been 
set apart lor Jhis for the current 
year, although the total estimated 
cost will be about Rs< 2 crores. And 
I do not know h&w long it will take 
ter the Tripura rail link to be com­
pleted. What I want to impress upon 
the Railway Minister in this connec­
tion is that the3e lmes should be 
given top priority and must be speed­
ed up. It should not take the normal 
time. The hon. Minister knows the 
demand of the Southern Railways. So,
1 do not want to mention that similar 
priority has got to be given to work 
there.

Another point which I would like 
to mention is about Demand No. 2, 
and that deals with miscellaneous 
items Although it is linked up with 
the construction of new lines, it is 
broadly the work of the railways as 
a whole—miscellaneous charges and 
cost of statutory audit The charged 
amount represents the cost of Rail­
way Wing of the office of the Com­
ptroller and Auditor-General of India. 
These additional funds are required 
to meet the expenditure of these new 
railways

18 In .

Now, I would like to mention one 
or two things which have struck me 
very recently. I was travelling on 
the North-Eastern Railway recently. 
The Railway Guide warns us that 
those who have prepared the Railway 
time-table do not guarantee that the 
time-table can be relied upon. Then 
they also say that they do not guaran­
tee the actual timings. Actually, 
those things must be deleted. It real* 
ly strikes one in the face. How can 
we have a Railway Guide and the 
time-table and be told, “You cannot 
depend upon what is contained in 
this”? I would like the hon. Minister 
to look into this.

Mr. Depaty-gpeaker: If the Rail* . 
ways were to guarantee punctuality, 
then everyday there will be litiga­
tion and suits coining up.
105(Ai) LSD—7.

Shit Taagamanl: I am coming I d 
that point

On the 1st April, 1959, two Raikrqy. 
Guides were issued. There is on* 
called the All-India Railuxiy Time 
Table, in force from the 1st Aprity
1959, and there it says that the dfepais 
ture time of No. 16 Grand Trunk 
Express from New Delhi is 17.00 
hours. Then there is the other 
table which I find is from the SoutlL. 
™  Railway, m force from the 1st 
April, 1959. The departure tim e....

Mr. Depnty-Speaker: Of course, it
is a new service and some matters of 
policy could be discussed. But then 
they should be in connection with the 
service that is being introduced an<̂  
for which the Demands arc made.

Shri Tangamani: This deals witl) 
the general expenditure. I am men­
tioning only one point

The departui c time from New Delhi 
is shown as 17 30 hours there. I do 
not know whether 17.30 hours is the 
present departure time or is it 17.00 
hours. These matters, though they 
may be very minor matters, also majf 
be looked into.

Shri T. B. Vlttal Rao: There are
several mistakes like that

^ ^ h r i Jagjivan Ram: Sir, 1 have not 
much to say but to thank the hon. 
Members for the kind words that 
they have said.'

Mr. D«Qmty>Speaker: Would he
ignore all those demands that Have 
been made upon him for the coii* 
struction of new railway lines?

Shri Jagjivan Ram: I am coming 
to it

It is only a Supplementary De­
mand and certain hop Members have 
made supplementary demand* too in 
addition to what they made during 
the general discussion of the Budget. 
So, it will have a supplementary reply 
only.
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AStori Jagjivan Ham]
1 want to make it clear that these 

three new linea are the lines to be
fhcluded in the Third Plan. They are 
to be completed during that period.
What we have done is that in order 
that they can be completed early in 
the Third Plan period, advance ac­
tion should be taken on these three 
linea because survey work and then 
the land acquisition work takes a lot 
o f time. In some cases we have ex­
perienced that where the Railway 
administration have made all neces­
sary arrangements for the construc­
tion of the railway line, land could 
not be handed over by the State 
Government to the Railway adminis­
tration and we could not proceed with 
the .construction work. It has been 
delayed abnormally. In order to 
(woid all these contingencies, we are 
taking this action.

I may assure my hon. friend, Shri . 
Bharucha, that the provision that we 
have made for the survey work is 
sufficient for the work. As he is 
aware, preliminary survey of this 
section has been done and this is only 

final location survey that has to 
be done. We hope that we will be 
able to complete the final location 
survey and then we will request the 
Bombay Government to acquire the 
land for us. So, this is the action 
that we propose to take and if we 
succeed in completing this action 
during the course of the year, we 
hope that next year we will start 
some construction work on these 
lines. Therefore, ]T TiH — •—  
that the provisfon  that we.ha.ve made 

-n  notinsufflciaat foST u e  work that. 
w e prppSse to cwflpleta ,4 uring~4 his 
yrar. *

Shri Naushir Bharucha: If you run
short of money, please do not be 
afraid of coming again to this House.

Shri Jagjtvu Bam: I know the
House will be kind and g^iarmir- 4 
enough tojgrant the Demand.

Hon. friends have said, why not 
continue It up to Dasgaon, that is, at

Vast the survey work? As I  have 
m id on previous occasions—and X 
want to repeat it tyere also—that Z 
personally do not want to undertake 
any survey of a line if  I am not sure 
that 1 will be constructing the 
there. 1 am following this policy, 
that is, that unl«3« I am assured that 
the construction will be under* 
taken in case the survey shows that 
we will get a reasonable return from 
the construction of this railway line, 
I am not going to order the survey. 
It creates hopes and expectations in 
the people of that area and if, after 
survey Vorlt, we say that we are not 
goipg to undertake this construction 
even if it is justifiable on return, that 
causes great disappointment There, 
fore I do not propose at present to 
undertake the survey of Uran-Das- 
gaon line until 1 am assured t&at I 
will be in a position to undertake the 
construction of that line if the re­
sults of the surveys are 'encouraging. 
That is my point.

My hon. friend, Shri Vittal Rao, has 
enquired as to why there is so much 
disparity in the cost of construction 
of these lines. The cost of construc­
tion of a railway line depends upon 
several factors. It depends on the 

nt the area. It depends on
as to how many bridges, major or
minor, we will have to construct on 
the railway track. If the terrain is 
a difficult one the cost will naturally 
increase. If we will have to have 
a large number of bridges, tha 
cost will increase. If the fcrea is 
a plain one and bridges are not neces­
sary, the cost will be less. Our cost 
at present varies from a lakh* to 
JBa^JS -lakhs per-mil£_Jor the broad 
gauge, depending upon the area con­
cerned We are constructing one line 
in the Robertsganj-Garhwa area where 
the expectation is that the cost per 
mile would be something like Rs. It 
lakhs. In the Ranchi-Mur i section—I 
~'"ited it myself—which is under 0007



yrftructtoa ana when hard rock has to 
be cut and deep depressions have to 
be filled up tiie cost foe* up. That 
also, I think, is going to cost us some­
thing like Rs. i* to a« M 1rVk* nm 
mile. w ^ ariTflHuranfh JwtimfaML
In TrfJWni also, it is a difficult ana 
and not an easy area. These are 
rough estimates but as I have said 
the cost at present for the broad 
gauge is varying from Rs. 6 lakhs or 
Rs. 6 lakhs to Rs. 18 lakhs. A  small 
azea that we are going to take up in 
Jammu will cost even more than 
Rs. 18 lakhs per mile. I am afraid 
that it might exceed Rs. 20 lakhs per 
mile.

I had said in the House that it may 
be possible to say something definite 
about the Hasan-Managlore line dur­
ing the course of this Session. I am 
afraid I am not in a position to say 
that at present.

Shri Basappa (Tiptur): We were so 
hopeful of it.

Mr. Dejmty-Speaker: Shn Achar 
had moved forward to listen to that

Shri Tangamani: He is very much 
disappointed.

Shri Jagjivan Run: The question of 
construction of this lute is linked up 
with the development of the port of 
Mangalore. The Planning Commission 
is seriously examining that question 
and I am still hopeful that in the near 
future the final decision will be taken 
in the matter.

Shri Achar: The hon. Transport 
Minister. Shri S. K. Patil. had announ- 
ced that Mangalore port is being taken 
up.

Shri Jagjivan Ram: Therefore I say 
that as soon as the question of deve­
lopment of the Mangalore port has 
been decided, the question of the con­
struction of the railway line from 
Hasan to Mangalore will also be 
finalised. Both are linked together.

I do not have to say about 
Ivee lines anything more. Qii—Hhm ,.
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have been raised about the construc­
tion of new railway lines in several 
areas in P-unjab or in Orissa. I am 
not in a position to say anything- 
definite about that. Of course, all 
these questions will be considered 
while formulating the Third Five 
Year Han.

Shri Sam Krishan Gapta: What, 
about the Chandigarh-Ludhiana line?

Shri Jagjivan Ram: That is also
under consideration.

My friend Shri Panigrahi know* 
that the development of Paradip hat 
not been finalised, and there is no 
likelihood of Paradip being developed 
into a major port or a medium port. 
The utmost capacity of Paradip will 
be 5 lakh tons of iron ore per year.
A railway line to transport only 5 inhK 
tons a year will not be justified. And 
at present the National Harbour 
Board has laid UoWu U» 1 11 CUT* 

•tnuispw t 86,008* tons. PeWttps a rail­
way line for that will not be justified. .

But in order to transport large 
quantity of iron ore from the Orissa 
area, the Sembalpur-Tiplagarh lin* 
has been approved. As the House is 
aware, the Bandamanda-Pattasi rail­
way line is under construction. So it 
cannot be said that Orissa has been, 
totally neglected.

When. Cambay develops, naturally 
the demand for" Btt1 WEBtructlon of a 
railway line for the transportation of 
the products from there will become 
inevitable and we will have to con­
struct a railway line, but let us wait 
for that day when more hopeful riff*

Shri C. K. Bhattacharyya (West
Dinajpur): Will the hon. Minister giv* 
some assurance about the line la 
North Bengal from Khaiurlaghat?

Shri Jagjivan Baa: Perhaps my
friend has forgotten, ft is already* 
included in the budget

Shri C. X. Bhattacharyya: I know
hat.
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Shri Jagjtvaa Ram: Then what other 

asturance Is necessary? It was 
included in the budget itself, the eon* 
■traction of a broad-gauge line from 
Xhaiuriaghat to Malda That has 
already been included m the budget.

■hri C. K. Bhattacharyya: My ques­
tion was, the line was expected to go 
tO Raiganj m the north and Balurghat 
lb the east From Khajunaghat to 
Ualda is only 23 miles. My question 
was whether the whole line can be 
expected within a reasonable tune— 
and not onlv the twenty-three miles 
as m the budget

Shri Jagjtam Bam: At present what 
has been provided in the budget is 
the construction of a broad-gauge line 
from Khajuriaghat to Malda In 
which direction it will be further 
extended, I am not m a position to 
jay at the moment

Sir. I do not have much more to say.
I  commend the demands to the House.

Mr. Deputy-Speaker: I do not think 
any cut motion is being pressed

Shri Achar: ' 1 want to put one 
question

Mr. Depaty-Speaker: Still he is not 
satisfied!

Shri Achar: The hon the Railway 
Minister was pleastri to say that the 
construction o f this Une is connected 
« ith  the development of Mangalore 
port So far as the east is concerned 
you have got so manv connections 
from the Deccan into the coast But 
in the west we have not got any con­
nections from the Deccan to the coast 
through the Western Ghat> So my 
point is why It should be connected 
with some ether question As a rail­
way policy, when we are havmg all 
aver India railway lines everywhere, 
why should this alone be connccted 
with the development of the port and 
why should it not be taken up as a 
(natter of railway policy?

Shri Jagjhraa Bam: After we have 
launched upon successive Plans, the
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Commission 
construction of new railway lines has 
been linked with certain projects. 
Either it is coal or Iron ore or the new 
industries or the transportation o f raw 
materials from the hinterland to the 
ports The present policy construc­
tion of new railway lines is linked 
with these factors, and also opera­
tional efficiency So we have to see 
whether, when we construct a railway 
line in a particular area, there is 
reasonable expectation of sufficient 
traffic offering for transportation ^

Mr. Deputy-Speaker: So, all the cut
motions are withdrawn by leave o f 
the House

The cut motions were, by leave, 
withdrawn

Mr. Deputy-Speaker: The question
is

That the respective supple­
mentary sums not exceeding the 
amounts shown in the third 
column of the order paper be 
granted to the President to defray 
the charges which will come in 
course of payment during the year 
ending the 31st day of March,
1960, in respect of the following 
demands entered m the second 
column thereof—

Demands Nos 2 and 15”
The motion was adopted

1615 hra.

MOTION RE REPORT OF SANS­
KRIT COMMISSION

Mr. Deputy-Speaker: Now we shall 
take up the discussion on the Report 
of the Sansknt Commission

Shri BraJ Raj Singh (Firozabad): 
Up to what tune are we sitting?

Mr. Deputy-Speaker: Two hours and 
a half

Shri Bra) Baj Singh: Are we to 
finish it today*




